
QCPA - 32/08 
{OA 161/06] 
Dated 7.72.09 

ORDER FORAL] 
None fbil  the  parties. It is noticed that on the last date also nobody 

was present on behalf of the parties. It seems that the applicant has lost his 

interest in purng this matter. The CCPA is, therefore, dismissed for non 
prosecution. 

1 Dr. i. .B Suresh IMIJI 	 { A: Kusbari IMfA] 
mps. 
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